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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | too associate myself with the
matter raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | too associate myself with the matter raised
by the hon. Member.
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Need to subsidise the rate of blood tests for Thalassemia

SHRI JAWHAR SIRCAR (West Bengal): Sir, | wish to raise an issue that concerns the
entire nation in the sense that all of you are aware that Thalassemia is a disease that
can cause havoc to a family. The second thing about Thalassemia is that while a lot
of money has to be spent by hapless parents for giving blood transfusion to their
children, it is they who have passed it on to the child as dormant careers. Now, this
is one thing; a nation that has controlled Polio, a nation that has eradicated Smallpox,
a nation that has taken so many salutary steps in the direction of health, may kindly
wake up to the minimum requirement in controlling Thalassemia and that is insistence
on a blood test by every intending couple. We can do it. Before marriage, we check
the age and we go in for so many measures. So to control this deadly disease of
Thalassemia, | would submit -- while you can make it mandatory, people cannot
afford it because it costs between Rs.500 to Rs.1,000 -- that if the nation could have
afforded subsidization or even free treatment of Covid vaccines, the nation can come
forward in the interest of Thalassemia, which is affecting and causing havoc to so
many families, to go in for a mandatory check through a subsidized centre. That is
all, Sir. You do that and Thalassemia would recede like Smallpox. Thank you, Sir.

MR. CHAIRMAN: Right and thank you. Those who want associate, please send their
names.
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SHRI JOHN BRITTAS (Kerala): Sir, | associate myself with the matter raised by the
hon. Member.

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, | too associate myself with
the matter raised by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | too associate myself with the matter raised
by the hon. Member.

MS. DOLA SEN (West Bengal): Sir, | too associate myself with the matter raised by
the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | too associate myself with the matter
raised by the hon. Member.

SHRIMATI SHANTA CHHETRI (West Bengal): Sir, | too associate myself with the
matter raised by the hon. Member.

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, | too associate myself with the
matter raised by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | too associate myself with the matter raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | too associate myself with the matter raised by
the hon. Member.

DR. PRASHANTA NANDA (Odisha): Sir, | too associate myself with the matter raised
by the hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | too associate myself with the matter raised by
the hon. Member.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, | too associate myself with the
matter raised by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | too associate myself with the
matter raised by the hon. Member.
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SHRI MAHESH PODDAR (Jharkhand): Sir, | too associate myself with the matter
raised by the hon. Member.

DR. ANIL JAIN (Uttar Pradesh): Sir, | too associate myself with the matter raised by
the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | too associate myself with the matter raised by the
hon. Member.

SHRIMATI MAUSAM NOOR (West Bengal): Sir, | too associate myself with the
matter raised by the hon. Member.

DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | too associate myself with the matter raised
by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | too associate myself with the
matter raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | too associate myself with the
matter raised by the hon. Member.

SHRI LUIZINHO JOAQUIM FALEIRO (West Bengal): Sir, | too associate myself with
the matter raised by the hon. Member.
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Spying, cheating and loan app fraud by Chinese Companies
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